IN THE CENTRAL ADMINISTRATIVE TRIBUNAL s HYDERABAD BENCH

AT HYDERABAD
o
M.A. 196/96 in 7 : T
O.A. _20/92, Dt.ef Decisien 3 _14-08-56.
B. Gunasekhar Babu «+ Applicant.

Va

1. The General Manager,
S€ Rly, Rail Nilasyam,
Secupderabad, o
2. The Chief Persennel Officer,
8C Rly, Rail Rilayam,
Secunderabad, ,

3. The Divl.Railway Manager(P),
8C Rly (BG), Secundersbad.

4. The Dy.Chief Mech,Engineer,
Carriage Repair Shep,
&C Rly, Tirupathi, , "
S, The Werkshep Persennel Officer,
Carriage Repair Shep, SC Rly,
®iruvpathi. ‘ ++ Respendents,

Ceunsel forthe Applicant = : Mr, P,Krishna Reddy
Ceunsel fer the Respendents : Mr. K.Siva Reddy, SC fer Rlys.

CORAM
THE HON'BLE SHRI R. RANGARAJAN : MEMBER (ADMS.)
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Oral Order (Per Hon'ble Shri R.Rangarajan, Member (Aﬁmn.)

Heard Miss Sarada fer Mr.P.Krishna Reddy, learned ceunsel
fer the applicant and Mr.K.Siva Reddy, lesrned ceunsel fer the

respendents,

2, The applicant in this MA filed OA.Ne.20/92 which was
dispesed of on 13-1-52 (Annexure-VII), The directien given reads

a8 belews~- _ _

*We have heard HraP.Hadhusudhnni Rae feor the applicapt and
Mr.N,R.Devaraj, for the resp ndents. Since this fact is net
disputed, we pass the same erder in this case alse vig., that as
and when the Greup ‘D’ pests in the outaidgr's queta beceme jvailable
at carriage repair shep, Tirupathi er any where alse in the Guntakal
Divisien, the applicant herein sheuld be censidered first befere
censidering any ether case in the erder of his rank in the
empanelment for Greup 'C* pest. With thege directiens, the gpplicatie
is dispesed of gt the admissien stage itself with ne erder as te
cests,”

3. In pursuance ef the gbeve directien it is stated that he was
medically examined fer Diesel Cleaner pest but he was feund
medically unfit fer the pest ef Diesel Cleaner, Hence he filed
0&.No,125/96 praying fer a directien te the respendents te appeint
him as Kalasi er any Greup~D pest as per the judgement in OA,20/92.
When OA.125/96 was taken up fer hearing the learned ceunsel fer the
respendents submitted that the prayer 1p,th;a,9A'1é subject matter
of OA.20/92 and hemce that OA was not maintainsble. That submissien
was feund in erder and hence OA.125/96 was cenverted as MA in OA,
20/92 fer implementatien ef the judgement in OA.20/92, That MA is

new numbered as 196/96,i~ 0 #3191

4, When this MA wge taken up fer hearing the 1earned ceunsel
for the respoendents preduced befere me a letter No.CR/SGS/Dsu/Dc/BS
dated 13-5-96 wherein the applicent was asked ﬂ@i{prasent himaelf
befere R-2 in cennectien with his appeintment in Greup-D pest.
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It is seen frem that letter raférréd te abeve that a second
class pass bearing Ne.100326 was alse enclesed fer the jeurney
of the spplicant frem Rellere te Secunderabad. In pursuance
of the letter dt, 13+5-96 the applicant attended the divisienal
effice at Secunderabad and a legter aquéaed te the Medical
biféctor. Lalaguda was handed ever te him te present himself
fer medical test by the Medical Directer, lalaguda. The letter
bearing Ne.CP/5%63/DSL/94/DCs/Mel . IV dated 23-5-96 ;dafe’se‘ te
Medical Directer, Lalaguda is repreduced belew:- |

=t » Mr.B.Gunasekhar Babu, candidate fer appeintment te

the pest of DSL Cleaner in the scale ef RS ,750.940/~{RSRP)

in the Diesel Shed/RZJ i3 hereby directed feor examining in

the categery B-I. ‘

9In this cennectien the CPUS legfter Ne,.P. 171/Hech/

Hiquggide. 17=-2+95 tegether with the letter frem special

sfficer of MR is enclesed fer necessary actien at yeur end”,
Frem this letter it—spposos=thwt the contentien of the letter
is net very clear., The applicant is already feundunfit fer
Diesel Cleaner pest. Hzfce the Medical Directer ahould be

uﬂ'.
asked t¢’ exgmine his fitnese for any pest in lewer, te the Giov > )
Medical categOty fer Diesel Cleaner. As the letter 1is net very
cleaﬁ,the applicant new be given a suitably werded letter fer
examining him that a medical categery lewer than the medical
be

categery ef Diesel Cleaner fer which he will/ehkigible fer
sppeintment in Greup-D pest. The applicant with that letter
sheuld presenghimself befere the Medical Directer en the appeinted
date and time fer remedical examinatien. It is further gratcd
by the learned stending ceunsel that the applicant is net
eooperatin%uﬁg presenting 1mgt§f hefore the Medical Directer.
The ftesh aliaasslgndicated abeve sh-uld be made ready en er

befere by 31st Auguet 1996 and the applicant sheuld cellect
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the same eopn that date from R-3 and present himself te
the Mddical Directer fer medical examinatien as per

the directien ef the Medical Directer.

5. The MA is erdered gccerdingly. Ne cests.

(Ro Ran .r‘j-»?, ’ § -
Meniber (Admn. ol 3
/ ~f ,V/fn’f” L.
el
Dated 3 The j4th_August 1996, D Ry

Tpictated In Open Ceurt)
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